
GOVERNMENT OF INDIA 
PERSONNEL,PUBLIC GRIEVANCES AND PENSIONS

LOK SABHA

UNSTARRED QUESTION NO:3658
ANSWERED ON:19.08.2003
ACP SCHEME FOR NON-TEACHING STAFF 
SAVSHIBHAI MAKWANA

Will the Minister of PERSONNEL,PUBLIC GRIEVANCES AND PENSIONS be pleased to state:

(a) whether the Union Government have approved ACP Scheme for the Non-Teaching Staff working in various Government aided
schools under the 5th Pay Commission Report; 

(b) if so, whether the scheme is applicable to the Non-Teaching Employees of the Government aided schools in Delhi also; 

(c) whether there is any proposal pending with the Government to extent ACP Scheme to Non-Teaching Staff of Government aided
schools in regard to salary as well as pension; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor?

Answer
MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS. (SHRI HARIN PATHAK) 

(a): The ACP Scheme introduced by the Government on the recommendations of the Fifth Central Pay Commission is applicable to
the employees of the Central Government/Union Territory Administrations. For employees of other organization funded/aided by the
Central Government, including Government aided Schools, the question of extension of the benefit of the ACP Scheme has to be
examined by the concerned authorities responsible for funding such organizations, keeping, inter-alia, the availability of additional
funds for the purpose. 

(b): Information is being collected and will be laid on the Table of the House. 

(c): No such proposal is presently pending in the Ministry of Personnel, P.G. and Pensions in this regard. 

(d) & (e): Does not arise. 
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